Declaration of Assets and Liabilitie
: 0.009 S
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service and presently working as OFEEECE DT TEAMDAN T casinits

glve herein below the details of the assets (Immovable, movable, bank balance, etc.) of

myself, my spouse and dependants*:

Details of mo\iab[e assets

A,
(Assets in joint name Indicating the extent of jolnt ownership will also have to be
given) :
Sr, Descrlptinn Self Spouse Dependant-1. | Dependant-2 Dependant-3
No. o gaTe(fl} ‘gmzlgm‘al _t;l-wh]g!amfl-l - Etc. Name
(1) |Cash D08, v i v
. S i ““{,“35@? 8 AT N EL =
(Iiy | Deposits In CRI P C LIt
Banks, Financial [30%%08101 b M'
Institutions And Y ; 3 Ly
Non-Banking  [R-5:10001% 1 ‘ L LpoJ3IH ZKH /\1'}.1, NF L
Financial CRI. - N CT g RVA
Companies 396v06r2 s ‘
vos | .
R C-20kcow - '
(iif) | Bonds, i | BT
Debentures and : ' R _
Shares In NTL ~NH N NTIL NT L
companies
(iv) | Other financial |LFT POUoH [EC pelrey
Institutions, Conyer1sy QAFONSH
L D Ll R N[ NFRL | AL
avings, LIC ¢ :
Policies, etc 73‘ ‘E’O L [ e
RS Aetedioh
(v) | Motor Vehicles  {TInl J\J1 ELEA
details of _ . p [
i('nake etc.) GRe] k- NIL N EL bhed
: 2408
(v1) | Jewellery (give hol>
; detalls of NEL 1S g™
welght and CPEER NIL NIL NiTL
value) |60 gram. 4
(vli) | Other assets,
such as values N i ~ A
of claims / NEL NTL NiIL NIL NEL
Interests Jiz5H]

Note: Value of Bonds / shares / Debentures as per the latest market value In Stock
Exchange In respect of listed companles and as per books In the case of non listed

companles should be given.

* Dependant here means a person substantially dependen

employee,
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t on the income of the




75 4 Details of Immovable assets

[Note: Propertles In joint ownership indicating the ex

also have to be indlcated]

A

tent of jolnt ownership will

Sr. Description Self
No.

Spouse | Dependant-1
-Name(S) Name

Dependant-2 | Dependant-3

Name Etc. Name

() | Agricultural Land - D

" | - Location(s) cprth
- Survey number(s)
- Extent (Total G
measurement) peck
-Current market value

j\FM N L

D NBL O NEL

(i) | Non-Agricultural Land
- Locatlon(s)

- Survey number(s) .
- Extent (Total NFL
measurement)
-Current market value

NIL| NI

WL N1 L

(lify | Bulldings (Commercial
and residentlal) -
Location(s)

- Survey /door

numiber(s) Nl
- Extent (Total '
measurement)

- Current market

MEG| NPE

NIL NIL

(lv) | Houses / Apartments,

value

ete.

- Locatlon(s) .-
- Survey /door
number(s) o
- Extent (Total N it
measurement)

- Current market
value

(v) | Others (such as
interest in property)

(2) I glve herein below the details of my liabilities / overdues to pL

Institutions-and government dues:-

[Note : Please give separate detalls for each item)

iblic financlal

sr. Description
No. C

Name & addrass of Bank /
Financlal Institutions(s) /
pepartment (s)

Amount outstanding as
ON woreasmrnrsansnininene

(a) ()] Loans from Banks

(Il) Loans from financial

Instltutions

(i) Government Dues:
(a) dues to departments
deallng with government

accommodation

(b) dues to departments
dealing with supply of
water

(c) dues to departments
dealing with supply of
glectricity
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(d) dues to departments:
dealing with telephones

(e) dues to departments
dealing with government
transport (Including
alrcraft and helicopters)

(f) Other dues, If any

(b)

(1) Income Tax Including
surcharge [Also Indicate
the assessment year upto
which Income Tax Return

-filed. Glve also Permanent

Account Number (PAN)]

AULPT 49 33E

(i) Wealth Tax [Also
indicate the assessment
year upto which Wealth
Tax return filed.]

(1i1) Sales Tax [Only In
case of proprietary

business]
(lv) Property Tax

C.

GPF/CPF/PRAN No. :-

Gender

Date of

Class/Group ’-

Cadre

Home District £

Personal Detail

110185 2L 54978

(M/F)

Birth HE ()’

':‘,

(DD/MM/YYYY)

=11

0

_Cj (A/B/C)

T MESSCEN R

(Full Name e.g. B.A.S.-Blhar Administrative Service,

B.S.S.- Bihar Secretariat Service etc.)

COPWU L

I hereby declare that the above details are true to the best of my
knowledge and belief.

Place:..

Date:...

Note:

---------------------
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Slgnature...g,.p.!' : "‘"\} fl\l\_czﬂx Wy -

----- N R R R R AL

Name of Employee: QF\ ’\r TP'\/ STHAK VR
Deslgnation:.QF.P.I.Q.E:.H.TI.E. M;DMT
Department: ALHARVARHAN, CAKEP

Please sign each page of the declaration. Asset declaration form
must be in A4 size white paper with computer typed (single side)

in prescribed format.
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